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(viii) NEED TO ABOLISH SYSTEM OF ENGAG-
ING STAFF ON EXTRA DEPARTMENTAL
BASIS IN P&T DEPARTMENT

SHRI SUSHIL BHATTACHARYA
(Burdwan): Sir, out of a total of about
cighy lakh employees serving the Post and
Telegraph Department, nearly three lakhs
are thos¢ halpless EDAS, receiving a
monthly allowance, varying from Rs. 118
to 172, for working gencrally three to five
hours a day. They are not paid if they
work bevond the scheduled hours, which
they have to do not infrequently, and of
course they are not eligible for promotion
even after rendering service in the depart-
ment for 30 years or over. No regular
procedure is followed, either for their ap-
pointment or dismissal, and the EDA are
deprived of all the facilities enjoyed by
regular staff, though the nature of work
rendered by both the categories is the
same, The Rajan Committee recommend-
ed in their report, almost a quarter of a
century earlier, that EDAS should be re-
cognised in a phased manner, as regular
staff. The Supreme Court zlse gave the
verdict thap they were civil servants and
not casual' workers, But no step has vet
been talen to recognise the EDAS as
departmental staff, They organised a 1,000
mile padajatra, from 10th to 25th March,
from different parts of West Bengal to
Calcutta, to place their demand before the
Prime Minister of India in a memorandum,
which was submitted to the Governor on
25th March, 1983, Their immediate de-
mand is for the abolition of the system of
engaging staff on extra-departmental basis,
In the circumstances, I request the Gov-
ernment to take an immediate action.
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D.G. (mxm ﬁ’g
—M, of Food & Civil Supplies

MR. DEPUTY-SPEAKER: Now we will
take up the next item.

SHRIKRISHNA CHANDRA HALDER
(Durgapur): Sir, I have a small subnu-
sion to make.

MR. DEPUTY-SPEAKER: Have you
given notice?

SHRI KRISHNA CHANDRA HAL-
LER: No, Sir. Hear me for a minute.
More than several hundred seamen vnder
the leadership of Forward Seamens’ Orga-
nisations have come from different
parts of our country to stage a
dharna in front of the Prime Minister's
house. Sir, through you, I would request
the Prime Minister, or the Minister of
Transport and Shipping, to meet their re-
presentatives and try to redress their
grievances. This is my submission.
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12.25 hrs.

DEMANDS FOR GRANTS (GENE-
RAL), 1983-84—Contd.

Mmistry ofF Foobp anNp Civik  Sup-
PLIES Contd,

MR DEPUTY-SPEAKER. The House
will now take up further discussion and
voting on the Demands for Grants under
the control of the Ministry of Food and
Civil Supplies, Shri K, C, Pandey was on
his legs. He has already taken 8 minutes.
He has now got 120 seconds.
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